05.02.2018 P -1 (PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

AT 2.15 PM

1.RFA NO. 103/2018

2.RFA NO.96/2018

3.RFA NO.98/2018

AT 2.15 PM

1. W.P(C)237/2018
CM NO 1023/2018

AT 4.30 PM

1. CRL.M.C.4965/2017

FOR ORDERS

2. CRL.M.C.235/2018

COURT NO.22
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

RAHUL NARANG SHIKHA SAPRA,JATIN CHOUDHARY
VS HARINDER SINGH

BABA BALBIR SINGH VED PRAKASH SHARMA,AMRIT KAUR OBEROI
VS DELHI DEVELOPMENT ABHA SHARMA, SIDDHARTH BHARDWAJ
AUTHORITY DHANESH RELAN

SUMAN GOEL & ANR SANJAY PADAM JAIN,VINAY KUMAR BHASIN

VS SANJEEV KUMAR JAIN

COURT NO.14
HON'BLE MR. JUSTICE VIBHU BAKHRU

S B INTERNATIONAL RANDHIR SINGH, D K DEVESH
VS. THE ASSISTANT ADITYA SINGLA, DRISHTI HARPALANI,
DIRECTORATE OF REVENUE PALLAV GUPTA, LAVLEEN GOYAL

INTELLIGENCE & ORS

COURT NO. 32
HON'BLE MS. JUSTICE ANU MALHOTRA

SANJAY CHAUHAN SUJIT GUPTA ,ASHISH DUTTA
VS THE STATE GOVT OF NCT

OF DELHI

BHOOPENDER & ANR RAKESH NAUTIYAL

VS THE STATE GOVT OF NCT KAMAL KUMAR GHEI

OF DELHI

HIGH COURT OF DELHI

03™ FEBRUARY,2018

REGISTRAR (LISTING)
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05.02.2018

17. 1I.A. 3831/2017
I.A. 3832/2017
I.A. 3833/2017
In CS(COMM) 1074/2016

AT 10.30 A.M.

26. O.M.P. (COMM) 7/2018

FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

UNITED INDIA PERIODICALS PVT
LTD
Vs. CMYK PRINTECH LTD
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COURT NO. 20 (Os - B)

HON'BLE MR. JUSTICE NAVIN CHAWLA

UDAY ESTATE PVT. LTD. & ANR.
Vs. SCHINDLER INDIA PVT.
LTD.
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SHYEL TREHAN, NIKHIL RATTI KAPOOR
SANJIV BAHL, SUYASH SINGH, K.K.
SHARMA, ANIL KUMAR SAHU, RAKESH
KUMAR, ANUPAM SHARMA, ANUBHA
SINGH, SHISHIR RAJ

SANAT KUMAR, ANISH CHAWLA,

ASLAM AHMAD, SHRADDHA CHAUDHARY

SANDEEP SRIVATAVA
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